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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 10th FEBRUARY 2026 (TUESDAY)
BEFORE HON'BLE SHRI S.S. VISWANETHRA RAVI, JUDICIAL MEMBER
AND BEFORE HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 3

Srl|Appeal Number Assmt. YdAssessee Name Counsel |Remarks
1|ITA 263/CHNY/2021  |2013-14 | [A] VASAN HEALTH CARE P LTD (RM)
2|ITA 264/CHNY/2021  |2014-15 | [A] VASAN HEALTH CARE PRIVATE LIMITED (RM) IK Reddy
3|ITA 265/CHNY/2021  |2015-16 | [A] VASAN HEALTH CARE PRIVATE LIMITED (RM)
4|ITA 266/CHNY/2021  |2016-17 | [A] VASAN HEALTH CARE PRIVATE LIMITED (RM)
5|ITA 2291/CHNY/2025 |2018-19 | [A] SUNDARESAN SURESHKUMAR Abhishek Murali
6|ITA 2292/CHNY/2025 |2019-20 | [A] SUNDARESAN SURESHKUMAR
7|ITA 2346/CHNY/2025 |2011-12 | [A] SS | MEDIA INDIA PVT. LTD. (SMC) N.Anush
8!ITA 2350/CHNY/2025 12023-24 | [A] PROMEDIA TRADING PVT. LTD.
9|ITA 2356/CHNY/2025 |2018-19 | [A] SHRESTH ENCLAVE ADVISORY PVT. LTD. K.Vaitheeswaran
10}ITA 2361/CHNY/2025 |2018-19 | [A] GTP WIND ENERGY PVT. LTD. G.Baskar
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ITA 2363/CHNY/2025 {2017-18 | [A] M/S. JEPPIAAR FISHING HARBOUR MUTTOM PVT.
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ITA 2364/CHNY/2025 |2017-18 | [A] M/S. JEPPIAAR FISHING HARBOUR MUTTOM PVT.

B.Ramakrishnan
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ITA 2694/CHNY/2025 2017 | [D] M/S. JEPPIAR FISHING HARBOUR MUTTOM PVT. L]

14|ITA 2695/CHNY/2025 2017 | [D] M/S. JEPPIAR FISHING HARBOUR MUTTOM PVT. L]

15|ITA 2414/CHNY/2025 |2016-17 | [A] MANGADU NATARAJAN BALASUNDHARAM

M Karuppiah
16/ITA 2415/CHNY/2025 |2019-20 | [A] MANGADU NATARAJAN BALASUNDHARAM

17|ITA 3148/CHNY/2025 |2017-18 | [A] LKS GOLD HOUSE PVT. LTD.

18/ITA 3149/CHNY/2025 |2018-19 | [A] LKS GOLD HOUSE PVT. LTD.

19|ITA 3150/CHNY/2025 |2019-20 | [A] LKS GOLD HOUSE PVT. LTD. S.Sridhar

20/ITA 3151/CHNY/2025 {2020-21 | [A] LKS GOLD HOUSE PVT. LTD.

21|ITA 3152/CHNY/2025 |2021-22 | [A] LKS GOLD HOUSE PVT. LTD.

CARRY FORWARD APPEALS
221iTA 3138/CHNY/2025 |2017-18 | [A] IRUGUR RAMASAMY NAGESWARASIVAM (SMC) S.Sridhar C/F
23{ITA 3145/CHNY/2025 {2017-18 | [A] RAJEN BHAVANJI CHHEDA S.Sridhar C/¥
2411TA 3146/CHNY/2025 |2017-18 | [A] LALI GANGJI VORA S.Sridhar C/F
25/ITA 3147/CHNY/2025 |2017-18 | [A] AMAR LALII VORA S.Sridhar C/F
26/ITA 2002/CHNY/2025 |2013-14 | [A] M/S. CITY UNION BANK FOB
27!ITA 2330/CHNY/2025 |2013-14 | [D] CITY UNION BANK LIMITED FOB

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_roomﬂ3



INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 10 FEBRUARY 2026 (TUESDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER
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IN COURT ROOM -02

Meeting number :-2643 076 7091

Assmt. :

Srl |Appeal Number Yedr Assessee Name Counsel Name Remarks
1{ITA 2911/CHNY/2025 |2013-14 | [A] JADAV JEWELLERS PVT. LTD. D. ANAND C/F
2|ITA 2078/CHNY/2025 |2017- [A] SHAHUL HAMEED SEYED FIAS D. ANAND

[A] M/S. V.CHETTY RADHAKRISHNA
3|ITA 2836/CHNY/2025 |2021-22 N. VIJAYKUMAR
/ L CHETTY JEWEL CRAFT FIRM
[A] VIRINCHIPURAM RADHAKRISHNA
4|ITA 2837/CHNY/2025 17-1 N. VIJAYKUMAR
837/CHNY/2025 |2017-18 |\ o vanaN VIJAYKUMA
[A] VIRINCHIPURAM RADHAKRISHNA
ITA 2838/CHN 25 [2018-1 . VIJAYK R
5/ITA 2838/CHNY/2025 18-19 S AR RRAN N. VIJAYKUMA
[A] VIRINCHIPURAM RADHAKRISHNA
6|ITA 2 CHNY/2025 |2019-2 N. VIJAYKUMAR
R <0 1520 NARAYANAN
[A] VIRINCHIPURAM RADHAKRISHNA
7|ITA 2840/CHNY/2025 |2020-21 N. VIJAYKUMAR
0 sl NARAYANAN
[A] VIRINCHIPURAM RADHAKRISHNA
ITA 2841/CHN 7 22 N. VIJAYKUMAR
8|ITA 2841/CHNY/2025 |2021 Ghana e AYKUM
‘ [A] TEXCITY CONSTRUCTIONS KOVAI
ITA 2928/CHNY/202 14- Mr. Sh Sundar,
9 928/CH »/20 5 (2014-15 PRIVATE LIMITED r. Shyam Sundar
A] SRI ANANDAVALLI KAINGARYA
10|ITA 2953/CHNY/2025 |2025-26 [A)
SABHA
11|ITA 2955/CHNY/2025 |2018-19 | [A] MANI DURAISAMY SMC
[A] ANNAI AMALI MEENBEDI
12|ITA 2956/CHNY/2025 |2015-16
/ _/ THOLILAR MOONATA SANGAM
[A] ANNAI AMALI MEENBEDI
13|ITA 2957/CHNY/2025 |2018-19
/ / 8 THOLILAR MOONATA SANGAM
14|ITA 2958/CHNY/2025 |2018-19 | [A] VIMAL TRADING COMPANY
15|ITA 2959/CHNY/2025 2018| [D] KRISHNASAMY KARTHIKEYAN
' [A] MOHAMEDNIYAZ
16|ITA 2970/CHNY/2025 |2014-15 VICTOR GRAC
/ / ADAMABDULRAHUMAN : AIACE
17|ITA 2772/CHNY/2025 [2015-16 | [A] VASANTHA KALYANASUNDARAM S. SRIDHAR C/F
18{ITA 2914/CHNY/2025 |2016-17 | [D] GOVINDAPERUMAL VENKATACHALAM (S. SRIDHAR C/F
19(CO 5/CHNY/20'26 2016-17 | [A] GOVINDAPERUMAL VENKATACHALAM |S. SRIDHAR C/F
20|ITA 2943/CHNY/2025 |2013-14 | [A] POWER SECURITY CORP. PVT. LTD. Y. SRIDHAR C/F
21|ITA 2948/CHNY/2025 |2017-18 | [A] INDOMAL JEWELLERY VICTOR GRACE C/F
22|ITA 2949/CHNY/2025 |2018-19 | [A] INDOMAL JEWELLERY VICTOR GRACE C/F
23(ITA 2950/CHNY/2025 2019-20 | [A] INDOMAL JEWELLERY VICTOR GRACE C/F
24|ITA 2951/CHNY/2025 |2020-21 | [A] INDOMAL JEWELLERY VICTOR GRACE C/F
25|ITA 2952/CHNY/2025 |2021-22 | [A] INDOMAL JEWELLERY VICTOR GRACE C/F
Meeting link - https://itatchennai.my.webex.com/meet/court_room_2




